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NAME OFTHE COMPANY: Sh. Kuldeep Kaul &Anr

Vs.

M/s. HBE Aviosec h^. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and24ll2,42 olthe

Companies Act 2013.
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M/s S.C. Vasudeva & Co., CA have ftled the final audit report on Ist September

2016. Learned Counsel for the parties have obtained a copy of the same and requested

for some time to examine the report. The CA may also file the valuation report if
possible within two weeks.
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